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streams to the plamns by river water
angd subsequent deposition alongwith
the alluvial materials;

(iv) salt impregnated
blown by sea wind;

sand

(v) m-situ decomposition of soil
material;

(V1) 1ngress of sea water, and

(vii) climate, geology, topogra-
phy and hydrology either singly or
i combination,

(¢) and (d) The action to check
the soil erosion and salinity have
been taken through State and Cen.
tral Sector programmes. By  the
end of 7th Five Year Plan, an area
of 34 million ha, has beepn treated
mcluding the saline landg by various
soll and water conservation mea-
sures. -4
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Prices of essential commodities

258 SHRI MURLIDHAR CHAN.
DRAKANT BHANDARE; Wil] the
Minister of FOOD AND CIVIL SUP-
DLIES be pleased to state.

(a) what specific steps were taken
by Government to contain the prices
of various consumer goods, the food.
gramns, pulses edible ouls, spices,
soaps, fuel and cloth;

(b) what were ‘the comparative
prices of each of these ‘temg during.
each of the ]ast three months and the
comparative corresponding prices for
the last year; and

(c) the reasons for failure to curb
and contain the prices?

THE MINISTER OF STATE IN
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI SARWAR
HUSSAIN): (a) The GoOvernment
has accorded highest priority to check
the rising trend in prices of essen-
tial commodities. Both long term
and short term measures are being
taken for the purpose, The measures
taken broadly include steps to in.
crease production of essential com-
modities, procurement ang buffer
stocking operations of foodgrains,
strengthening of Public Distribution
System (PDS) enforcement of the
provisions of the Essential Commodi.
ties Act ang other regulatory measur-
es, and gugmenting domestic supplies
through imports (e.g. edible aoils,
pulses and petroleum products etc.)
so as to check any gbnormal risein
the prices of essential commodities.

(by A statement showing the
month end retail prices of selected
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essential] commodities during Sep-
tember, 1980, October, 1990 and Nov-
ember, 1990 and for the correspond.
ing months 1n 1989 1s enclosed, (See
Appendix CLVI, Annexure No. 10].

Written Answers

(c) The over-all pressure on prices
of essential commodities 13 due to
cumwiative effect of mgh liquidity
and budgetary defiats, ioreign ex.
change constraint, sustained consumer
demand, and demand and supply
gap 1n case of items like vdible olis
and pulses. However, as a resujt of
various measures taken by Govern-
ment the runaway increase in prices
of essential items hag been kept
under check,

Supply of Edible Oils and Vanaspati
through PDS

259, SHRI MURLIDHAR CHAND-
RAKANT BHANDARE:; Will the
Minister of FOOD AND CIVIL SUP-
PLIES be pleased to state:

(a) whether Government are aware
of the unprecedented increage in the
prices of edible oils besides short sup-
ply of various brands of groundnut
oil and vanaspati;

(b) if so, the percentage of increase
in the prices of edible oils and vanas-
patr during the last one year month.
wise; ’

(c) what is the percentage of shor-
tage mn the supply of edible oilg and
vanaspat: through public distribution
system and in retail market;

(d) what are the main causes for
the sudden sharp increase in the prices
of vanaspati and edible oils; and

(e) the manner i1n which Govern-
ment propose to meet the situation
and make available edible oils/vanas-

~ pati to the consumers at a reasonable
price?

THE MINISTER OF STATE IN
- THE MINISTRY OF FOOp AND

[ 28 DEC.

1990 1 to Questiong
CIVIL SUPPLIES (SHRI SARWAR
HUSSAIN); (a) The Government s
aware of the increase 1n prices of edi-
ble ous. No report regarding short
supply of grounanut oil and vanaspati
has peen received,
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(b) A statement 1s enclosed. (See
below)

(¢) In the ol-year 1989-90 the sup-
ply ot edible oilg through PDS has
progressively inereased from Decem-
ber, 1989 to the end of oil year. Vanas.
pafl 1 not supplied through PDS. No
report of shortage of edible oils and
vanaspati 1n the retail market has
been received.

(d) The causes for the increase 1n
the prices of vanaspaty and edible oils
apart from general rise of prices are
lower kharif groundnut crop this yeac
and limited import of edible oils on
account of BOP constraints,

(e) Some of the measures taken by
the Government are:

(1) Excise rebate allowed usage of
minor/non-traditional oils;

(1) The stock lumts of edible ois
(including hydrogenated vegetable
otls) with wholesalerg and retailers
have been reduced;

(iii) The stock limitg of edible oils
and vanaspati with the producers
have been halved. T

(1v) To improve thé availability
and acceptability of edible oils
blending of one conventional edible
oil with one refined non-conventional
ol (e.g. soyabeen, cottonseed, sai-
flower oilg) has been permitted;

(v) The permission to use upto
20 per cent expeller mustard/Rape-
seed o1l in the manufacture of vanas.
pati has been withdrawn to ease
the price pressure on mustard oil.
The price situation ig closely moni-
tored fo take appropriate corrective
measures, .



